| TEM NO 102 COURT NO. 2 SECTI ON XI'V
W

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 381-382 OF 2006

CHAI RVAN, Al RPORT AUTHORI TY OF | NDI A Appel I ant (s)
VERSUS
ECI L RAPI SCAN LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief )
Date: 13/06/2013 These Appeals were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE MADAN B. LOKUR
[ VACATI ON BENCH)

For Appellant(s) Ms.Rachana Joshi |ssar, Adv.
For Respondent (s) M. Arun K. Sinha, Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

At the request of |earned counsel for the appellant,
the matter after four weeks.

| (Pardeep Kunar) | 1(S.S.R Krishna)
| Court Master | | Court Master

list



